
HIGH COURT OF JAMM1J & KASH)'fiR AT JAMMU 
(The Secretariat, Pennanent Committee For Designation of Senior Advocates) 

NOTICE 

Dated: 7 ~ 4 -.) 0 ;J..C> 

Subject: Regarding designation of Semor Advocates. 

Applications received by this Secretariat. from the Advocates named in lhe Annexure-A to 
this notice, for destgnnuon as Senior Advocate, have been subjected LO preliminary scrutiny 

Deficiencies have been found in lhe applications, as reflected against the names of 

"""''"" Advooot" D<fidood" m•y "" "'""' by th< Advo''"" {]i J"riGd of one woek. 

(Rajeev Gupta//'~~D 

Cop} to· 
l . Registrar General, 1-llgh Court of J&K 
2 Pr Secretary to Hon'ble lhe Chief Justtce 

Director J&K State Judicial Academy 
(Secretary) 

Commiuee for Designation of Senior Advocates 

3. Secrewy to Hon'ble :O.lr. Justice Rajesh Binda! 
4 Secretat) to Hon'ble Mr. Justice Ali Mohammad Magrey 
5. Shri D. C. Raina, Advocate General 
6 hri Reyaz Ahmad Jan, Senior Ad,·ocate 

.............. for information. 
7. Registrar Judicial, I ligh Court wing Jammu/Sri nagar 

. .. ..... ... with a request to display U1e notice on the notice board 
8. President, J&K High Court Bar Assocration Jammu!Srinagar, with a request to display the 
n~e on the 'otice Board of the Association 

...,A'. CPC, e-courts High Court of J&K for uploading this notice on lhe I ltgh Court Website 

(~ ' 7/tt/-."1 /J.9 () 
(Secretary) '!'/"'~ 

Committee for Destgnauon of Senior Advocates 



A rNEXURE-A 

S. No. Name of the Advocate Date of Natm·e of deficiency 
Application 

1. S hri Mushtaq Ahmad Chashoo 25.10.201 9 15 Judgments of preceding nve 
years not submitted 

2. Shri Syed Manzoor Ahmad 05.11.2019 Nil 

3. SmL Veenu Gupta 05.11.2019 t\ i I 

4. Shri Ninnal Kishore Kot\\al 18.11.2019 ~il 

5. Shri K. L. Pandita 28.11.2019 I i I 

6. Shri Pran Nath Bhat 28.11.2019 I Ni l 

7. Shri Aijaz Ahmad 28.] 1.2019 1. Application form and consent 
not signed 
2. Lndenaking in the prescribed 
proforma not submitted 

8. Shn Basharat Saleem 19.12.2019 15 Judgments of preceding fi\·e 
years not submitted 

9. Shri Tanveer Ahmad Mir 15.11.2019 Undertaking in the prescribed 
proforma not submitted __j 
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